DELHI LEGISLATIVE ASSEMBLY SECRETARIAT

( GENERAL INFORMATION RELATING TO LEGISLATIVE & OTHER MATTERS)
Thursaday the 7th Sept,2000/Bhadrapada 16,1922(&AKA)

No: /le

DENTENTION AND RELEASE OF MEMBER

The following message addressed to the Hon'ble
Speaker, Delhi Vvidhan Sabha, Delhi was received from
the Dy.Commissioner of police,East District, Delhi.

"Smt, Meera Bhardwaj_,m. was detained by the
police under Section 65 of the Delhi Police Act.
at 1745 Hrs, on 2,.9,2000 for dis-obeying the
lawful directions of the pplice at Yamuna River
front P.K.,-IIXI, Delhi, '

She wgs released at 1830 'rs., from the same place
and on . the same day i.e. 2,9.2000, "

S.K. SHARMA
SECRETARY
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